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Acrodrome at Trichur

*1856. Shri Achuthan: Will the
Minister of Cemmuaications be pleased
to state whether Government are consi-
dering the opening of an acrodrome in or
l;el.r nil,aout Trichur, in Travancore-Cochin

tate

The Minister n the Ministry of
gomsl_n.micltlonl (Shri Raj Bahadur):
0, oIr,

Facilitation Committee

_*1857. Shri Krishnacharya Joshi:
Will the Minister of Communications
be pleased to state:

(a) the main recommendations made
during the years 1955 and 1956 by the

Facilitation Committee established by the

Civil Aviation Department in 1954; and

(b) how far they have been imple-
mented ?

The Minister in the Ministry of
Communications (Shri Raj Bahadur):
(a) and (b). I place on the Table of the
Ssbhe & starement giving the requisite

information. [See Appendix XI, annexure
No. s53].

Employees’ State Insurance
Corporation

*1858. Shri T. B. Vittal Rao: Will
the Minister of Labour be pleased to
state:

(a) whether Government have exa-
mined the report of the Sub-Committee
which inquired into the working of Emp-
loyees’ State Insurance Corporation,

(b) if so, the decision that has been
arrived at; and

(c) thesteps,if any, taken for the efficient
functioning of the Corporation ?

The Minister of Labour : (Shri
Khanduabhail Desal). (a) to (c). The Sub-
Committes to inguire into the working of
the Employees’ State Insurance Scheme
was not appointed by Government. It
was appointed by the Standing Committee
of the Employees’ State Insurance Corpo-
ration and it has submitted two reports
to that Committee. Necessary action on
the Sub-Committee’s recommendations
which relate to provision of medical and
cash benefits and administrative matters is
being taken by the Corporation.

Bridge Tax at Howrah
* Shri S. C. Samanta: Will

the Mm: ister of Rallways be pleased to °

state:

(a) whether it is a fact that after the -

completion of the Pontoon Bridge at
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Howrah, a bridge tax was added with the
tickets of passengers travelling to and from
Howrah Station;

(b) if so, whether it is being continued
at present;

(c) the amount that has been collected.
for the purpose uptil now; and

(d) how the amount has been dis=
bursed ?

The Parliamentary Secretary to the
Minister of Raifways and Tramsport
(Shri Shah nawaz Khan): (a)to(d). A
statementis laid onthe Tableofthe House.
[Ses Appendix XI, annexure No. 54].
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